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‘Women benefited under ''Swadhar Yojana''

17%683. DR. AK. PATEL : Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the number of women benefited under the "Swadhar Yojana" formulated for
women living in difficult conditions;

(b) the State-wise details thereof; and

(c) whether it has ever been investigated that the benefit which is received by the
women is being provided appropriately?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT PR MURU
MANOHAR JOSHI): (a) to (c) A Statement is laid on the Table of the House.

Statement

The scheme was operauonalised in 2001-2002, one project was sanctioned in 2001-
2002 and 21 in 2002-2003. Out of these one project was sanctioned to CSWB, eight to
State Governments and their organisations and 13 to voluntary organisations
recommended by State Governments. Details are annexed in Statement-I (See below).
About 3000 women are expected to be benefited directly.

In addition to usual checks and balances built in every scheme the following
are additional safeguards to ensure that the benefit accrue to the intended
beneficiaries:

(i) The State Government is expected to forward the proposal after it is
considered in a high level committee in order to ensure the antecedents of the
implementing organisations, to ensure the necessary linkages with different agencies
like Police, Welfare, Health are forged and that difFerent components are built in. This
high level committee would also monitor the implementation.

(ii) The State Secretary is required to make a presentation before projects of the
state are considered.

(iii) Some of the projects in Delhi and Rajasthan are being monitored by Delhi
High Court.

T Original notice of the question was received in Hindi.
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Statement-1

State-wise details of the women beneficiaries

SL State No.of  No. of Projects Categories Covered
No. Beneficiaries
1. Andhra Pradesh 1 200 Trafficked Women
2. Gujarat 4 680 Riot victims
3. Haryana 1 100 Trafficked victims
4. Jammu& Kashmir 1 100 Terrorist violence
5. Kamataka 1 100 Trafficked victims
6. Mabharashtra 1 400 Trafficked victims
7. Rajasthan 1 50 Trafficked victims
8. Tamil Nadu 4 370 Trafficked victims
Mentally Challenged
9. West Bengal 1 50 Ex-women prisoners
10. Delhi 4 150 Trafficked women
11. Uttar Pradesh 2 813 Vrindaban widows
11 CSWB Helplines 51 centres have been

sanctioned to provide
impromptu services to
women in distress

TOTAL: 22 3013

DR. A. K. PATEL: Mr. Chairman, Sir, I would like to congratulate the hoa
Minister of Human Resource Development for taking revolutionary steps in
different fields of life. Here, the needy women are extended help through this
project. I would like to refer to part (c) of my question, and would like to know
whether any case of malpractice has been detected, where the services provided, have
not reached the needy persons.
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DR. AK. PATEL: Sir, one of the projects was given to Vrindavan. Usually, at such
pilgrim places, where foreign tourists also come, should be well maintained, But, this place,
where our ladies loiter and move in the streets, is in a very bad shape. A project was
sanctioned for Vrindavan. I would like to know the modus operandi adopted there, that
is, the method of working there.
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SHRIRAVULA CHANDRA SEKARREDDY: Sir, this is a unique scheme. While
appreciating the hon Minister, I would like to know from him what is the amount
allocated for each scheme. Is it a recurring or one-time grant ?
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SHRI EDUARDO FALEIRO: Sir, this is a very important scheme for women
development, Self-Help Groups. But the problem here is that the utilisation is very
low. I find here from the Budget papers that allocation was Rs. 13.15 crores. It was revised
down to Rs. 9 crores, that is, more than one-third amount was cut, and utilisation was
even lower. This is happening practically to I have got the
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Budget papers here with me every programme for women and child development Now, 1
would like to know from the hon. Minister what are the reasons for this low utilisation
of funds under this programme, as well as, in other programmes for women and child
development And, what steps does the Minister contemplate to make full utilisation of
the Budget for this year ?
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J ana Shikshan Sansthan
*684. DR. ARUN KUMAR SARMA : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:
(a) the list of operating Jana Shikshan Sansthan in Assam indicating their
location, nodal agency, date of commencement, total outlay approved,;

(b) list of such proposals from Assam, pending for clearance showing date of
application, present status and expected date of sanction; and

(c) the implementation status of Total Literacy Campaign (TLC) and Sarva Shiksha
Abhiyan Programmes in Assam with achievements made, so far, district-wise ?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (DR MURLI
MANOHAR JOSHI): (a) to (c) A statement is laid on the Table of the House.

Statement

(a) Two Jana Shikshan Sansthans (JSS) have been sanctioned to the state of
Assam, so far, as per the details indicated below :-
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